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- DEIHI LEGISLATIVE ASSEMBLY
: BULLETIN PART-ITI
(General information relating to legislative & other matters)
Tuesday, July 18, 19%5/Ashadh 27, 1917 (Saka)

No. 204

DETENTION AND RELEASE OF MEMBERS

: The following communication dated 12.7.95 addressed
to the Hon'ble Speaker, Delhi Legislative Assembly from the.
Deputy Commissioner of Police, New Delhi District; New Delhi
was received on 13th July, 1995 ;-

"I have the honour to inform you that

Shri Ajay Maken and Shri Haroon Yusuf,

Hon'ble Members of Legislative Assembly,

N.C.T. of Delhi alongwith their other
supporters were detained under section 65 of
Delhi Police Act, 1978 for disobeying the.
lawful directions of Police from round about
Mandi House, New Delhi at 12.15 P.M. today i.e.
12.7.95, '

~ They were released at 12.23 P.M. from the
Same place, the same day i.e. 12.7.95.

P.N. GUPTA
SECRETARY




